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1996-97 416274 7.6

1997-98 447635 7.

1998-99 481171 7.5

1999-2000 517085 7.4

Misuse of Rooms Iin ITDC Hotels

187. DR. BAPU KALDATE:
SHRI SATYA PRAKASH
MALAVIYA:

Will the Minister of CIVIL
AVIATION AND TOURISM be pleased
to state:

(a) whether attention of the Ministry
has been drawn to the ncwsitem
captioned “ITDC chief’s occupancy of
hotel rooms protested” appearing in
‘Indian Express’ dated 6th October, 1995;
and

(b) if so, the steps taken to stop misuse
of rooms in ITDC hotels and proper
internal audit to plug tariff loss?

THE MINISTER OF CIVIL
AVIATION AND TOURISM (SHRI
GHULAM NAB! AZAD): (a) Yes, Sir.

{b) The occupation of rooms in Samrat
Hotel by Shri Anil Bhandari, Chairman
& Managing Director of ITDC for
residential purposes, has the prior
approval of the Government. However
sincc the matter has been raised again, it
is becing further examined.
Recommendation of 10th Finance
Commission

188. SHRI JOY ADUNKARA: Will
the Minister of FINANCE be pleased to
state whether Government will take
urgent step to implement the
recommendation of the 10th Finance
Commission by sharing more revenuc
with State Governmcnts as they are in
neced of more fund in vicw of the fact
that most of the State Governments are
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now sharing a substantial portion of their
revenue  with the newly formed
panchayats and its upper forums?

THE MINISTER OF STATE.IN THE
MINISTRY OF FINANCE {SHRI M.V )
CHANDRASHEKHAR MURTHY):
The Tenth Finance Commission (TFC)
has recommended a total transfer to
States at Rs. 226643 crores during 1995-
2000 as against Rs. 106036 crores
recommended by the Ninth Finance
Commission for the period 1990-95. The
recommendations of the TFC have
already been accepted by the Govt. of
India. A copy of the Report of the TFC
alongwith a copy of explanatory
memorandum as to the action taken on
the recommendations of the TFC was
placed on the Table of both Houses of
Parliament on 14th March, 1995,
Accordingly, the devolution of resources
from Centre to States during 1995-2000
would be as per the recommendations of
the TFC. The total devolution, as
recommended by the TFC, include ad-
hoc grant of Rs. 4380.93 crores for
Panchayati Raj Institutions and Rs. 1,000
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instalments from the year 199697 to
1999-2000. The Central Govt. is
committed to provide funds to the States
for the Panchayati Raj Institutions as per
the -above recommendations of the TFC.
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